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(c) the reasons to adopt an obsolete (b) if so, the steps taken in the 
device on the Railways? matter? 

The Deputy Minister in the Minis-
try of Railways (Shri Sham Nath): 
(a) to (c). It is not clear what 
new safety device has been referred 
to as its name is not mentioned. 
However, it may be stated that it is 
not proposed to use any new safety 
device which may have become obSO-
lete in Japan. 

Exports of Tea, .Jute, Textiles, Hides, 
Skins and Light EngineeriDg Goods 

1544. Shri K. C. Pant: Will the 
Minister of Oommerce be pleased to 
state: 

(a) the prospects of increase in our 
exports of tea, jute, textiles, hides, 
skins and light engineering goods as 
a result of the devaluation; 

(b) the precent capacity of the 
above industries; and 

(c) the measures taken by Govern-
ment to increase, their production to 
the maximum possible limit? 

The Minister of Commetce (Shri 
Manubhai Shah): (a) It is too early 
to assess the effect of devaluation on 
increase in exports of tea, j ute, Tex-
tiles, hides, skins and light engineering 
goods. . 

(b) A statement indicating the pre-
sent capacity of these industries is 
laid on the Table of the House. [Plac-
ed in Library. See No. LT-6692/66]. 

(c) Import of raw materials, com-
ponents and sPares has been libera-
lised. 

Export of Tea 

1545. Shri D. C. Shanna: Will the 
Mi'lister of Commerce be pleased to, 
state: 

(a) whether it is a fact that the 
devaluation is not going to help in-
crease export of tea and earn more 
foreign exchange unless a cut is made 
in the penal exPOrt duty imposed 
after the devaluation of the rupee; and' 

The Deputy Minister in the Minis-
try of'Oommerce (Shri Sha8. Quresbi); 
(a) and (b), Increased export of tea 
will depend on in,creased production 
of tea. Export duty, imposed foll.:>w-
ing devaluation, does not retard 
export of tea, 

Handicrafts Industry in PUlljab 

1546. Shri Daljit Singh: Will the 
Minister of Oommerce be pleased to 
refer to the reply give;" to Unstarred 
Question No. 4916 on the 6th May, 1966 
and state: 

(a) whether the decision regarding 
the quantulll of assistance to be given 
by the Centre for the development of 
Handicrafts Industry in Punjab State 
during 1966-67 has been taken; and 

(b) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Commerce (Shri Shaft Qnreshi): 
(a) Yes, Sir, 

(b) Grant 
Loan 

Total 

Rs. 3,80,000 
Rs. 1,88,000 

Rs. 5,68,000 
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